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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 11th July, 2025 

 G.S.R. 465(E).

 

 

 

 

 

increase in carbon footprint or Carbon dioxide  due to operation of control measures being 
deployed, and mining and transportation of limestone required for these control measures; the techno-economic 
feasibility of implementation of such control measures in all coal or lignite based Thermal Power Plants; and also 
applying the precautionary principle for control and abatement of  air pollution in densely populated areas and other air 
pollution sensitive areas  
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